
65 Written Answers VAISAKHA 3, 1907 (~AKA) Wr'tt~n Answ~rs 66 

(c) The exist IDg telephone exchanges 
are being exp,1nded wherever feasible 
and new onc< are being opened to pro-
vide 010: e teicphone connections in each 
of tb",se cities, subject to availability of 
reSOurces. 

[English] 
Vi{)lat~on of Conditions of Licence 
b~' the Apparels Expo!"! Promotion 

Council 

4009, SI-::Rr Ar";ANDA PATHAK 
Wi;1 the Minister of INDUSTRY AND 
COMPANY AFFAIRS be pkz!sed to 
Qtate : 

(a) whether Government h;lve 
r ecel vtd appl ica t ion s r tgarJ mg gro,~ 

violations of the condilh'n, ,,\ lh, 
licence granted undt:r sect! _,n :2 5 of ,ht' 
Companies ACI, by the Appa;~:" EXPl~rt 
PromlJtlOn Council, New Deih: 

(b) if so, whether any act ion has 
been taken in tbi~ regard; 

(c) if so, the results thereof; and 

(d) If no action has been taken, 
the reasons tberefor '[ 

THE MINISTER OF S1;\-, E IN 
THE MINISTRY OF lNDUSFC: r\l'.'D 
COMPANY AFFAIRS (SL Rl t,>RIF 
MOHAMMAD KHAN) 'a) The 
Regional Director, Dep~:nment of 
Company Affairs, Kanpur, to whom the 
powers of the Central Government 
under Section 25 of tbe Comp"nks Act, 
have heen delegated, has intimated 
that no applications regardinf 
violations of the conditions of 
licence gran'ed under Sec}ion 25 of th:;: 
Companies Act by the; Apparel, Export 
Promotion Council, New Ddhi, have 
heen received by him. 

(b) to (dj : Does Dot arise in view 
of what has been stated in !~,) ~,bLlVC. 

Plastic Industry 

4010. SHRI V. S. VIJA YA-
RAGHAVAN: 

SHRI K. KUNJAMBU: 

Will the Minister of PETROLEUM 
be pleased to state ~ 

(a) whether the plas! ic goods have 
a high demand potentia J in the 
country; 

(b) wbethre it is the policy of 
Government to encourage this industry; 
and 

(e) if so, tbe incentives uV:lIlable to 
th;.: plastic goods manufacturers in the 
small scale sec' or ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF PETI{OLEUM 
(SHRl NAWAL KI3HORE SHARMA) : 
(:1) Yes, Sir, 

(b) Yes, Sir. 

(c) Various inccntiv.:s, such as 
concessional finance for units being set 
up in b"ckwiHd areas, mac.hincry on 
hire-purchase. cerr ain excise dul y 
concessio~~, reservation of rertain 
products for the small scale sector are 
also u\'aila.blt: to small scale units 
manufacturing pbstic goods. 

Value of Gas Flared due to Non-
Availabilil:y of BoHling Equipment 

and LPG C~'linders 

4{Jl1. SHRI B. B. RAMAIAH 
Will the Minister of I'ETROL[UM be' 
pJ'!ased to state: 

(b) whether large quantity of 
natural gas is being flu-cd due to non-
availability of bottling equipment and 
LPG cylinders; 

(b) (he total investment needrJ 
for the above by way of imports, indi-
cating the value Jf gas flared if it was 
sold to domestic consumers; and 

~c) the quantity of gas flared so 
far indic.lting its value on the b.lsic of 
relail consumer prices? 

lHE MINISTER OF STATE OF 
THE MINISTRY OF PETROLEUM 
(SHRI NAWAL KISHORE SHARMA) ; 
(a) No, Sir. Natural Gas is not bottled 




